
     
 

  

  

      

   
 

    

    

 

  

   
      

  

 

 

   

      
    

           
  

     

          

          

          

    

         

         

          



THE NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH

MA 96sl2018

rN cP 1557lt&B/ /2018

22 of I&B Code, hereby appoints Mr. Amit Gupta, as Resolution

Professional of Provogue (India) Limited.

2. Accordingly, this MA 965/2018 is hereby disposed of.

V. NALLASENAPATHY
Member (Technical)

BHAS PANTUI.A MOHAN
Member (Judicial)
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